NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 07.07.2022 (THURSDAY)
COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Sudhir Kumar Goel Pradeep kr. Yadav Milan Negi-R1
(Ins) No. 676 of | Vs, Abhishek Anand-R2
2021 Shashi Oils and Fats Pvt. Ltd. & Ors.
With
2. Comp. App. (AT) | Sudhir Kumar Goel & Anr. Amish Tandon Milan S. Negi-R1
(Ins) No. 99 of Vs. Abhishek Anand
2022 Chanchal Dua & Ors.
3. Comp. App. (AT) | Josephluis Dsouza Arnav Narain Priyadarshini
(Ins) No. 816 of Vs. Dewan-R1
2021 Interocean Fincap Services Pvt. Ltd. Rakesh Tulsyan-R2
Prakhar Tandon-IRP
4. Comp. App. (AT) | Jawahar Lal Mahender Kumar Lalwani | Avtaar Singh Mukesh Kr. Jain
(Ins) No. 871-872 | Vs. Sourabh Leekha
of 2021 CSII India Pvt. Ltd. & Anr.
5. Comp. App. (AT) | Pradip Banik & Anr. Neha Tandon Lapita Banerji
No. 56 of 2022 Vs. Avijit Dey
Ajit Banik & Ors. Urmila Chakraborti
Soumya Dutta

For Hearing

6. I.A. No. 1502 of | Mathuraprasad C Pandey & Ors. Aastha Mehta Lalit Patel
2021 in Comp. Vs. Jamin Dave
App. (AT) (Ins) Parthiv Parikh Karan Valecha-R1
No. 201 of 2021 RP for M.V. Omni Projects (India) Ltd. IchchhaKalash-R5
& Anr.
With
7. Comp. App. (AT) | Nandish Patel Nandish Patel Avdhesh Kumar
(Ins) No. 266 of | Vs, Varshney-R1
2021 Parthiv Parikh, Resolution Professional Aastha Mehta-R2
& Ors. Ravi Pahwa-R2 to R6
Sharad Tyagi-R6
8. Comp. App. (AT) | Basant Kumar Swapnil Gupta Akshay Sharma-R1
(Ins) No. 381 of | Vs, Prachi Johri-R2
2021 SVS Cleanroom and Engineering Atul Kumar Kansal-
System OPC Pvt. Ltd. & Anr. RP




9. Comp. App. (AT) | Tiger Logistics (India) Ltd. Kshitij Mudgal Raghav Anand
(Ins) No. 582 of | Vs. Shyel Trehar
2021 Jaguar Overseas Ltd.
02:00 PM

(After rising of Chairperson Court)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Orders
10. | LLA.No. 1153 of | Care Ratings Ltd. & Anr. Ravi Bharuka Abhijeet Sinha
2022 in Comp. Vs. Dipen Chatterjee
App. (AT) No. SREI Equipment Finance Ltd. & Anr. Rusha Mitra
31 of 2021 Shreys Edupuganti-
R1
Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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